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OFFICE OF THE PRINCIPAL DISTRICT*»& SESSIONS JUDGE: EAST DISTRICT

KARKKARDOOIVEA CIOUR'I',‘,. Q;fi~._-..

/A as wt. .-..<vi’”‘“?5i7>s.i.,onus
The following officials posted in t-h -%ast ohtgt-flféfe 'mi'PEb3/ i fled for

duty in Lok Adalat scheduled to be held on tk§<l60.2O23 as under: K6,"
-\5

»‘..._.-.-:.»-
i . - _ __%__ W Ml

Sh Vinit, Peisonal Assistant, posted in Personal Assistant in the Court of‘
' the Court of Sh. Vishal Gogne, ASJ, Ms. Shubhi Gupta, Civil Judgel

]East District, Karkardooma Courts, Ea District, Karkardooma Courts;
. ID hi Delhi.,__ ___.__ __,.,___ __ . _.-..

\ . .._ -._, _ _ _ _,_ ___ __ _ ._ ._ * "'_fi

Name of the Official/presentposting 8-10-2023 5

stel
5 2. |Sh. Ravinder Singh Bisht, Personal Personal Assistant in the Court of
i 1Assistant, posted in the Court of Ms. Ms. Pooja Yadav, Metropolitan

_ [Ruby Alka Gupta, ASJ, East District, lMagistrate, East District,-'
,' lKarkardooma Courts, Delhi. Karkardooma Courts, Delhi. I

Note:~ Non-compliance of the above directions or immediately proceedings on
leave shall be viewed seriously and the official is liable for suitable
disciplinary action.
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(- 1 ' Jain)Principal District Ses ions Judge: East District,

Karkardo a Courts, Delhi

No. Q 3'51 -93'5 6 /Admn./East/KKD/Delhi Dated 0 '| - [o -,3 Q11
Copy forwarded for information and necessary action to:

1. The Officers concemed.
2. The Secretary/DLSA, East District, Karkardooma Courts, Delhi.
3. The Officials concerned.

\fi/Web-Sire Cflmrnitrefi. Karkardooma/Tis Iifii Courts, Delhi.
5. For uploadmg on LAYERS. _
6. Concerned file.
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P1111¢1Pfl1 Dlstri Sessions Judge: East District,

Kark rdo ma Courts, Delhi


